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Title: Regarding increase in Telephone Tariff.
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...(Interruptions)

MR. SPEAKER: Shri Govindan has given a notice regarding increase in telephone tariff. So, | permit him to speak
now.

SHRI T. GOVINDAN (KASARGOQOD): Sir, without anticipating the furore in the House today morning, | gave my
notice.

| would like to bring the attention of the Government towards the revision of telephone charges by BSNL from 15t
May onwards.

| understand that the enhancement of telephone tariff is against the interest of the public and it is the anti people
policies followed by the NDA Government. In rural and urban areas the number of free calls has been reduced to 50
and 30 respectively. Pulse rate of free calls has also been reduced. The call charges from land phone to mobile
phone have been increased by six times. These steps will force the common subscribers to avoid phone facilities
provided to them. It is doubtful that there is a secret understanding between private mobile phone companies and
the BSNL. As a result of this, private telephone companies will get a profit of Rs. 2,500 crore this year. It is stated
that IT is an area, which develops every time. Development and progress should be a minimum burden on the
people. But, instead of this, when the Government claims big progress in the Information Technology field, the
burden on the people increases.

In the circumstances, | urge the Government to take immediate steps to restore the increased telephone charges
etc., and reduce the burden on the common and middle class people of our country.

SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, my notice is also on the same issue. ...(Interruptions)
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SHRI KODIKUNNIL SURESH (ADOOR): Sir, | have also given a notice on this issue. ...(Interruptions)
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...(Interruptions)

MR. SPEAKER: | allow all those Members who have given their notice on this issue to associate themselves on this
issue.

Now, Shri P.C. Thomas.
...(Interruptions)

SHRI'V.M. SUDHEERAN (ALLEPPEY): Sir, the hon. Minister is here. Please direct him to make a statement on the
exorbitant increase in telephone tariff. This is a very serious issue. ...(Interruptions)

MR. SPEAKER: That is the subject we are discussing now.
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MR. SPEAKER: Shri Thomas had given me a notice.
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...(Interruptions)

MR. SPEAKER: Do you not want a reply from the Minister? Please sit down. | have specially requested the Minister
to remain present during the "Zero Hour'. He is going to reply. This question was raised during the Question Hour
also. Now he will reply. Only those Members whose names are here will be permitted to speak and no others will be
permitted. It is not a debate that we are starting.

SHRI P.C. THOMAS : Our telephone policy all through was to give adequate relief to the rural areas. Now, one
thing is that the rural telephony is going to suffer a lot because the number of minimum free calls has been reduced
drastically. This is going to affect the rural areas to a very large extent. This is about the number of minimum free
calls.

Secondly, as regards the pulse rate, when you call from a mobile phone or from a land phone to a mobile phone,
the pulse rate is such that the charges will go exceedingly high. It will work out to be more than 300 per cent. In
reality, this is what is happening. Whether the pulse rate has been reduced or increased, when we work out the
calls, the charges come to 300 per cent. This is rather unbearable as far as a normal subscriber is concerned.

Thirdly, now the telephone charges are increasing. There is a competition in the field of mobile.

MR. SPEAKER: Please conclude. | have not allowed a debate on this issue. During "Zero Hour', you have to just
mention it in two minutes and stop.

SHRI P.C. THOMAS : In the field of mobile phone, there is a feeling all through that some of the mobile companies
are going to make undue use of these changes which have occurred. That is also something which has to be taken
seriously.

And lastly, | have a very serious complaint about TRAI.

MR. SPEAKER: Please sit down. You must understand that there are a number of speakers who want to speak on
the issue.

SHRI P.C. THOMAS : Where are we to complain? When we complain about the BSNL, they say it is a company.
Neither the Government nor the TRAI has a forum to listen to the complaint of the public. There is no representation
of the public in TRAI. Therefore, something is to be done in this regard immediately so that the grievances are
redressed....(Interruptions)

MR. SPEAKER: Only the statement of Shri Palanimanickam will go on record and nothing else. Please sit down.
(Interruptions) &€*

SHRI S.S. PALANIMANICKAM (THANJAVUR): Previously, the Department of Telecommunications provided four
kinds of services to the consumers within the State. They are (1) local call service (2) 91 service up to 50
kilometres, (3) 95 service up to 200 kilometres, and (4) STD service within the State. Now they have clubbed them
into one under 95 service. With these kinds of services, if anyone wants to make a call to other exchanges within
200 kilometres, he is going to pay more than Rs.10. What are the advantages and disadvantages to the
consumers? | want to know this from the Minister. | want a concrete reply for the same.
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THE MINISTER OF HEALTH AND FAMILY WELFARE AND MINISTER OF PARLIAMENTARY AFFAIRS
(SHRIMAT| SUSHMA SWARAJ): He is not going.
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SHRIPRAVIN RASHTRAPAL (PATAN): Sir, the entire House would be under your obligation because you have allowed
this matter to be raised during 'Zero Hour'.

| am extremely sorry to go on record that whether it is the Insurance Regulatory Authority or the Telecom Regulatory
Authority, all such Authorities are created for retired bureaucrats who are not taking the interests of the common people
of this country into consideration. The Minister of Communications, Shri Arun Shourie, who is over-burdened because of
the various Departments he is handling, does not know what is the pulse rate in the Telecom Department and he also
does not know the pulse of the people. | just want to inform him, if he were not aware, of an agitation by a very old
Gandhian, Shri Mahendra Desai, in the State of Gujarat, who is on a hunger strike for the last fifteen days on this
particular issue. People all over the country, both from urban and rural areas, are very much concerned over the rates of
telephone calls, particularly those charged by the Government-owned telecom companies. The telephone connections of
poor people having telephones in their homes and jhompad pattis out of necessity and not for luxury are likely to be
wiped away from the maps of both rural India and urban India because they have become very costly. | want to have an
assurance from the hon. Minister. Would he give an assurance to this House today that the present rate structure, which
is in force, would be kept in abeyance for three months till the entire issue is discussed with all the leaders of political
parties in this House and announce a decision to that effect today? ...(Interruptions)
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SHRI KODIKUNNIL SURESH : Sir, the hon. Minister is not paying attention. He is talking to the officers.
...(Interruptions)

MR. SPEAKER : He is taking information from the officers.
...(Interruptions)
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MR. SPEAKER : | have to see that different political parties are given an opportunity.
...(Interruptions)

MR. SPEAKER : Different political parties want to express their views. Let them express their views. After all, this is
a democratic body. Dr. Saroja to ask her question.

DR. V. SAROJA (RASIPURAM): Hon. Speaker, Sir, today, for the common man, the telephone facility is not a luxury
but it is a basic amenity and it is needed for the day-to-day life. Let me go on record with some details about the
latest rates of the telephone facilities which are available. A subscriber has to pay a security deposit of Rs. 2,000.
The pulse rate ranges from fifteen seconds to one minute. For the Caller-ID facility, most of the cellular operators
have to pay Rs. 90 per month. For roaming facility they have to pay for the STD rates, for the roaming facility and
for airtime charge which comes to three rupees per minute. | would like to know one thing from the hon. Minister
regarding BSNL in which we have invested Rs. 26,000 crore. In this financial scenario in the country, will the
Government categorically state on the following points? Is it not a first step to disinvest the BSNL and encourage
the private partners? | would like to know from the hon. Minister whether at the cost of the common people of India
the Government of India, in every Department and in every Ministry, is encouraging private partners or not. It is at
the cost of the common people.

MR. SPEAKER : The hon. Minister to reply now.
...(Interruptions)
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MR. SPEAKER : | cannot allow all the hon. Members. | am sorry.
SHRI VIJAYENDRA PAL SINGH BADNORE (BHILWARA): Sir, please give me a minute. ...(Interruptions)

MR. SPEAKER : There are only ten minutes left. | want the hon. Minister to reply now. | must give him a minimum of
ten minutes.

...(Interruptions)

SHRI ARUN SHOURIE: Sir, | think there are two or three misapprehensions on account of which all this has arisen.
| will first clarify these three points. ...(Interruptions) It is what you are saying. ...(Interruptions)

MR. SPEAKER : Please listen to the hon. Minister now.

SHRI ARUN SHOURIE : The first point is on the monthly rental in BSNL. A misapprehension has arisen because
there was an order of TRAI in January that has increased the rates a lot and there was a great apprehension
among the hon. Members also at that time. Sir, you were there when one of the questions was raised on it. That
was the point.

On studying the order, | found that the order of TRAI was for a ceiling; it was not a mandatory order. So, in BSNL
and in MTNL we had meetings and we said - 'why should we go up; we will give alternative packages'. In the
alternative packages — let me just mention the fact — the monthly rental has not been increased. ...(Interruptions)

Please let me complete it.



SHRI KHARABELA SWAIN (BALASORE): Sir, the hon. Minister is giving reply. Let them hear the hon. Minister.
...(Interruptions)

SHRI ARUN SHOURIE : Sir, neither for the rural areas nor for the urban areas, neither in BSNL nor in MTNL have
the monthly rentals been increased. That is the first point.

The second point is that, in fact, the TRAI had ordered precisely for the reasons which you had mentioned, that we
require to make rural telephony increase and for that reason it should be viable. They had said that the rural
telephony was being financed thus far by charging more for long distance telephony and international telephony.

That is how we used to subsidise rural services. Now, with the collapse of the rates of long distance telephony and
international telephony, rural telephony will become so unviable that the rollouts will not be possible. For that
reason, the TRAI said — we did not do it - "increase the monthly rent for rural telephones from Rs. 50 to Rs. 210.'
...(Interruptions)

SHRI CHANDRAKANT KHAIRE : Why? ...(Interruptions)

SHRI ARUN SHOURIE: Give me just one second. It has not been increased. ...(Interruptions)
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MR. SPEAKER: You can complete your reply. | will keep it on record. You go ahead.
...(Interruptions)

MR. SPEAKER: You need not pay attention to what the Members speak. You complete your reply.
...(Interruptions)

MR. SPEAKER: That is what | am telling the hon. Minister. His reply should bea€] ..
...(Interruptions)
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SHRI ARUN SHOURIE: Sir, | am with you. | am saying that your concerns have been taken into account.
...(Interruptions)

MR. SPEAKER: Mr. Minister, please address the Chair. You can only address the Chair and not the Members.
...(Interruptions)

SHRI ARUN SHOURIE: Therefore, Sir, in spite of TRAI's orders, monthly rental for rural telephones has been kept
at Rs. 50 per month. Then, the rates for intra-circle calls, long distance calls within the circle, which were Rs. 9 per
minute, have been brought down to Rs. 2.40 per minute. This is a great advantage. ...(Interruptions) Please
understand.

The calls from fixed lines to fixed lines, which have been the concern of all Members here, have been kept
constant. They have not been changed. ...(Interruptions)

SHRI SURESH KURUP (KOTTAYAM): Sir, you must allow me to speak. He is deliberately misleading the House.
...(Interruptions)

MR. SPEAKER: No, not at all. You must listen to the Minister. Let the Minister complete his reply. After his reply,
you can ask a question, but not now.

...(Interruptions)

SHRI ARUN SHOURIE: Sir, one grave concern was that the pulse rate has been changed. This is what the TRAI
was saying - change the pulse rate, decrease it. The pulse rate has not been changed.

SHRI SURESH KURUP : Why? ...(Interruptions)

SHRI ARUN SHOURIE: If you want me to change it, then it will become more expensive. ...(Interruptions)



MR. SPEAKER: It is very surprising that you are asking why it is not increased.
...(Interruptions)

SHRI ARUN SHOURIE: As Dr. Vijay Kumar Malhotra was pointing out, if the bills have been sent against these
packages or instructions, then naturally, those bills will be reviewed. The TRAI is to give its final verdict on these
alternate packages, which we gave, within this week. We can discuss the matter at great length. The Government
is as concerned about its popular image as many Members here seem to be. So, there is no difference of opinion in
this regard at all.

Now, there is one final point. Actually, it was said &€, (Interruptions) There will always be some elements in the
packages or huge packages like if you do this, if you do that and so on. Please bear with me that it is not a small
matter. In the vital sector of power, we have kept rates down and the States have offered free power. The result is
that today, nobody is investing in the power sector and it has become a sick sector in many ways. The Chief
Minister of Andhra Pradesh is to be applauded for he raised the power rates in spite of popular opposition and such
circumstances. Yet, it is one State in which investments in power sector will take place. ...(Interruptions)

SHRI K. YERRANNAIDU : Since he has referred to Andhra Pradesh, | would like to tell that the Government of
Andhra Pradesh or even the Chief Minister is going in for reforms with human face and not for everything. We
decide in which sector we have to give subsidies and in which sector we have to keep rates same. ...(Interruptions)

SHRI ARUN SHOURIE: | agree. That is why, | am appreciating him. ...(Interruptions)

MR. SPEAKER: He is appreciating the Chief Minister of Andhra Pradesh. Why are you agitated?
...(Interruptions)

SHRI K. YERRANNAIDU : It is okay. ...(Interruptions)

MR. SPEAKER: He is really appreciating him.
...(Interruptions)

SHRI ARUN SHOURIE: Sir, | am only appreciating him.

The fixed call duration, which was to have been two minutes, has been retained at three minutes. That is also being
done. So, all these points have been done. There has been ...(Interruptions) Just one minute. ...(Interruptions)

MR. SPEAKER: You just complete your reply.
...(Interruptions)

SHRI ARUN SHOURIE: On one main point, an allegation has been made that all this is a design to help cellular
companies.

13.00 hrs.

In fact, we have given the fullest freedom. | have personally assured the BSNL Board and the MTNL Board that
they have the fullest freedom to out-compete the other operators and the result of that is that in seven months, the
BSNL, inits cellular service, has captured 25 lakh subscribers. This is what is giving the real competition to the
companies that Shri Alvi was rightly concerned about. We will compete, we will make these Corporations viable and
strong, and the consumers' interest and the sentiments of the Members will be kept in mind at all times.
...(Interruptions)

MR. SPEAKER: You can raise the discussion under some other rule. Now, | give the floor to Shri Ramji Lal Suman.
...(Interruptions)

SHRI N.N. KRISHNADAS (PALGHAT):He is misleading the House. ...(Interruptions)

MR. SPEAKER: If you are not agreeable to what he has said, you can raise the issue again.
...(Interruptions)
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SHRI K. MURALEEDHARAN (CALICUT): This is a major thing; this is a very serious issue. ...(Interruptions)

MR. SPEAKER: | have made the Minister to wait. The Minister has given the reply. You cannot force the Minister to
speak in the manner in which you want him to speak.

...(Interruptions)
SHRI S.S. PALANIMANICKAM (THANJAVUR): Sir, | have not received the answer to my question.
MR. SPEAKER: You can meet the Minister and get the answer from him.
SHRI S.S. PALANIMANICKAM : He has not answered my question. ...(Interruptions)

SHRI SONTOSH MOHAN DEV (SILCHAR): Sir, before you adjourn the House, please give me two minutes to raise
the issue pertaining to Assam.
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